
NATIONAL COMPANY IAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

CORAM:

PRESENT! SH.R.VARDHARA'AN
HON'BLE MEMBER (J)

c. P. NO, 18(ND)11
cA.NO.

SH. M.K. HANJURA
HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY tAW TRIBUNAL ON 07.09.2016

NAME OF THE COMPANY: M/s Sh. Vivek Malani V/s. M/s. Krishna Mills Ltd.

SECTION OF THE COMPANIES ACT: 3971398
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(R.Varadharajan)

Member (Judicial)
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ORDER

Learnedcounse|forthepartiesarepresent.shrishushi|DagaLearnedcounse|hasappeared

onbeha|fofpetitionerno.l'Heseeksandisgivenaweek,stimetofi|etheVaka|atnama,shriMohan
Malani claiming to be a sharehotder and given consent to the petitioner to file the petition has appeared

inperson.Heseeksandisgiven3weekstimeformovinganapp|icationforimp|eadinghimasa
oetitioner in the matter.

List on 03.10.2016
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(Niailaraj Kiishan Haniura)

Member (Iudicial)


